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11.10&II1'II. 

MESSAGE FROM RAJY A SABHA 

Secretai]': Sir, I have to report the 
following message ~e e e  from the 
Secrelory of Rajya Sabha:-

"In accordance with the provi-
sions of rule 127 of the Rules 01 
Procedure and Conduct of Busi-
ness in the Rajya Sabha, I am 
directed to inform the Lok Sabha 
that the Rajy. Sabh., at its sitt-
ing held on the 9th September 
1966, agreed without any amend-
ment to the Banking Laws (App-
li".tion to Co-operative Societies) 
Bill. 1985, which was passed by 
the Lok Sabha at its sitting held 
on the 18th August, 1965." 

l1.04j hrs. 

REPRESENTATION OF THE PEOPLE 
(SECOND AMENDMENT) BILL 

The Deputy Minister in the Minis-
try of Law (Sh.1 lalanatha Rao): I 
beg tu move: 

"that the following amend-
ments made by Rajya Sabha in 
the Bill further to amend the Re-
prcsenta !ion of the Peaple Act, 
1951, be taken into considera-
tion. 

"Enacting Formula 

(I) That at page I, line I, lor 
the wO"d 'Fifteenth', the word, 
'Sixteenth' be substituted. 

Clause 1 

(2) That at page I, line 4, lor 
the figure '1964', the figure 
'1965' be substituted." 

Mr. Speaker: The question is: 

"that the fo\lowing amendments 
made by Rojya Sabha in the Bill 
(urther to amend the Represen-
ta lion of the People Act. 1851, be 
taken into consideration. 

"Enacting Formula 

(1) That at page I, line I, tor the 
word 'Fifteenth' the W01"d, 
'Sixteenth' be subltitutecL 

Cia ..... 1 

(2) That at page I, line .. for 
the figure '1964', the ftIW'e 
'19115' be substituted." 

The motion was adopted. 

Shrl laganalha Bao: I beg to move: 

Enacting Formula 

That at page I, line I, for the 
word uFifteenth" the words. 
'Sixteenth' be substituted. 

Mr. Speaker: The question is: 

Enacting Formula 

That at page I, line I, for the 
word 'Fifteenth' the word 

'Sixteenth' be substituted. 

The motion toas adopted. 

8hrl laranalha Rao: I beg to move: 

Clause 1 

(2) That at page I, line" far 
Ute figure '1964' the figure '1965' 
be substituted,'\ 

Mr. Speaker: The question I.: 

Clause 1 

That at page I, line 4, lor the 
figure '1964', the figure '1965' be 
substituted. 

The motion to ... adopted. 

8hrl lap.natha RaD: I beg to move: 

"That the amendments made 
by Rajya Sabha in Ute Bill be 
agreed to." 

Mr. Speaker: The question it: 

"That the amendments made 
by Rajya Sabha in the Bill be 
agroec:l to." 

Th. motion toas adopted. 


